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(b) whether a memorandum to
this effect ha, been forwarded to the
Ministry, if so, the details thereof;

(c) whether it is a fact that the
Noniag by their origin, custom, pro.
fession and social position rank in the
strata of Scheduled Castes; and

(4) if so, the action Government
propose to teke to include them in
the rank of the Scheduled Castes?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
The ‘Nonia’ Community of Bihar has
been demanding for its inclusion in
the hst of Scheduled Tribes

(b) Representations have been re-
ceived stating that the ‘Noma' is by
traditional profession a commumty of
salt-petre makers and it has also
been claimed that this community
possessed characteristics of aboriginals
and nomads.

(¢) and (d). The ‘Nonia’ community
of Bihar does not satisfy the criteria
laid down for inclusion in the hst of
Scheduled Castes and Scheduled
Tribes.

Reformation of Administrative Machi-
mery for Implementation of Sub-Plan
Programmes

6553. SHRI GIRDHAR GOMANGO-
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether his Ministry advised
the States to reform the administra-
tive machinery for the implementa-
tion of sub-plan programmeg on the
line of single-line administration;

(b) if so, the States which have
adopteq the proposal so far and in-
troduced the same at the project
level; and

(c) the measures taken so far,
State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL):
(a) The States have been requested to
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adopt & simple form of administration
for the fribal areas, with adequate
delegation of powers, and to rationa-
lise the administrative structure to
avoid multiplicity of agencies, and
establish a single line authority for
the total development effort in the
tribal sub-plan areas.

(b) and (c). All States have appoint-
ed senior officers to be incharge of the
tribal sub-plan programmes, and have
taken up varioys other measures for
the implementation of the tribal sub-
plan, like the appointment of project
officerg, the delegation of financial and
administrative powers to the project
functionaries and the setting up of
project level committees.
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Allocation for Tribal Development in

Tripura

6555 SHRI KIRIT BIKRAM DEV
BURMAN Will the Minister of HOME
AFFAIRS be pleased to state

(a) thg total tribal population m
Tripura and what percentage it bears
to the total trbal population of the
country, and

(b) the amount sanctioned by Cen-
tral Government for Triba] Develop-
ment 1n Tripura and in other States
during 1975, 18768 1977 ang thus year
\and what percentage the allocation
for Tripura bore to the Al} Indis
allocation for these schemes”

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL) (a)
and (b) A statement showing the com-
parative position of Scheduled Tribe
population in Tripura according to the
1871 census and also the amounts of
Special Central Assistance released to
Tripura during the years 1974 75 to
1977-78 is annexed

Statement
Comparative St %Tn‘a tn Tripura and the ameunts releaced for Tribal
'dfers of Tripura
- T Al States Tripura Percen of Col 2
ing Tribal Sub-Plans P t;age 1
IP ton of Scheduled
ribes 1971 Census . 857 03* Lakhs 4 5! lakhs 1 26
II Amount released as Spe-
caal Central Assustance
m
(Rupees in lakhs)
1974';2 430 30 11 0o 2 56
Q000 00 gg oo 1 8o
1; 4000 00 o0 1 70
um-1 5500 0O 96 40 178
not-melude the tribal for the pred mtly tetbal States and UTs of
N'-xﬂm Meglnln , Aruaachal Pradesh, Mimmn,!. 2d sad Dadra and Nagar Havels.
lfthe:ldhdpondn&- entkemutryuuhenmom trshal populstion s 380 135





